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L PRETIMA . KuMAR)., sua{aaugmerfw#e/;t LATE. cHANDRA SHEKBAR pD 5
v N— 5 5"— ........... years, belonging to LTI —— K
service and presently Working as ... S SISTANT v
g\@‘) give herein below the details of the assets (immovable, movable, bank balance, etc.) of
s

myself, my spouse and dependants*:

'§Q A Dsatalls of movable assets
m}'\/\ (Assets in jeint name indicating the extent of joint ownership will also have to be

47 given)
A

5r. Deseription Seif Spouse Dependant-1 | Dependant-2 | Dependant-3
W Ko, Name(S] Nama Name Etc, Name
0

Cash

(W So® N1L
| D its
%‘/ ' B:g::, Flnnanclai Jooooo
({?‘ \ Institutions And l\l T

r,,"” - Non-Banking
o,(p' - Financial
Companies

(ill} | Bonds, ot
Debentures and | :

Shares in I\”L

companies

(Iv) | Other financlal Pﬁ*;i—kh
institutions,

NSS, Postal {‘ e NiL

Savings, LIC e

Policies, etc Fovayxdy

(v) | Motor Vehicles |
(detalls of ML | N

make, etc.)

(vl) | Jewellery (give Cehy ¥
details of o Fm Nl L
weight and
value) 2 90000

(vli) | Other assets,
such as values

of claims / NiL N] L.

interesis "

N

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
gxchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* pependant here means a person substantially dependent on the income of the
employee.

Al : "
I‘U‘QJ\‘MQ KMM\(i




-Current market value ~-Yooeged

8. Deatails of Immovahle assels
[Mote: Properties in joint ownership indicating the extent of joint cwnership will
also have to be indicated] 3 : ;
Sr. Description Seif | Spouse | Dependant-1 Dependant-2 | Dependant-3
e : i | Name(S) |  Hame Name _ | Etg. Name
iy | Agricultural Land Q& ek
- Location(s)
_ Survey number{s) | Aneeshey NIL N] { . ]\] L o BT o
- Extent {Total JE=
measurement) 2 Reey

(i

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)

| «Current market value

Bt \{

NIt | ML

(i)

Buildings (Commercial

and residential)

Location(s)
= Survey /door
number(s)
- Extent (Total

- measurement)

- Cyrrent market
value

NI NI

NIL | NIL

(W)

Houses / Apartments,
ete. '
= Survey fdoor

| number(s)

- Extent (Totad
measurement)

- Current market
value

Heowvde
Seovem

o)) |
Hngl

Jope00

;
Prgertty

N NI

ML | N

W

Others (such as
interest in property)

NIC

Nt NjL

NIC

NIL,

(2)

I give herein below the details of my liabilities / overdues to public financial
institutions and government dues:- )
[Mote : Please give separate detalls for sach item)

Mame B address of Baﬁk !

Amount sutstanding as |
OF srenanerirasr e

s

Sr. | Description
Ne. rinsn;qgl f:nsmu:i?:;{t} /
_ cpartmen ]
(8) | (i) Loans from Banks S Pl Heub) (way

institutions

(i1} Loans fram financial

R

9 600000
tpid -~ §9 0000

accommeadation

(illy Government Dues:
{ (a) dues to gepartments
| dealing with government

DN L

DPYD - 25, 000D

| water

(b) dues to departments
dealing with supply of

electricity

(c) dues to departments
dealing with supply of

Prakiona




(d) dues to departments |
dealing with telephones BEE.
(e} dues to departments

dealing with government

transport (including (\“ e
aircraft and helicopters)

{F} Other dues, If any L\) l L.

(b} (1) Income Tax including

surcharge [Also indicate Q(DTP o l},‘ %16

the assessment year upto ’T‘
which Income Tax Return oo

flled. Glve also Permanent 27, @)
Account Number (PAN)] L
(i) Wealth Tax [4lso

indicate the assessment

year upto which Wealth N l L
Tax return filed,]

(ili} Sales Tax [Only in

case of proprietary NIy

| business]

(iv) Property Tax BT
C.  Personal Detajl
GPF/CPF/PRAN No. :- PT 3./-[3 Lh~ 99 >
Gender = [ E_] e |
Date of Birth = 2 ‘l ‘Q. oS 9 6 | 8, | (oo/mt )
Class/Graup - B < (NB/C)

{Full Name e.g. B.A.S.-Bihar Administrative Service, -

B.S,S,- Bihar Secretarlat Service etc,)

Horme District i P k. A

I hereby declare tha't the above details are true to the best of my
knowledge and belief.

Sighature . HZU"‘\\W\CL.J ; MMG.TJA
Name of EMPIOYER! ...oiisecitarranisscrninsriesissees
pesignation:..... RSSLIT AN T ...
Department:.,B‘Z.L..‘..ﬁ.‘.§:.....P..ﬁ.’.f:i¥.ﬁ..

MNote: Please sign each page of the declaration. Asset declaration form
must be in Ad size white paper with computer typed (single side)
in prescribed format.
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